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SHRI VAYALAR RAVI; Mr. Spea­
ker, Sir, I would like to draw your 
kind attention to the news item in the 
Hindustan Times dated 22nd March, 
wherein my name and that of Mr. 

Saugata Roy have been clubbed in the 
greup of Congress-I. The heading of 
the news item reads like this: “Cong­
ress-I MP’s words ‘undignified’ ” . Sir, 
you might have rend this. Sir, it has 
been mentioned that certain remarks 
made were undignified. I have not 
made any undignified remark on the 
floor of the House and putting my 
name and the name of Mr. Saugata 
Roy gives an impression that we have 
a1$o made certain remarks on the 
floor of the House which were un­
dignified. No other paper has given 
this. Sir, this kind of false and mis­
leading reports should not appear 
and this affects the prestige and 
honour of the Members of this House.

In this connection, I am also to 
bring to your kind notice one more 
point, that is your Secretariat is 
keeping top secret the list of the 
Members belonging to the Congress-I 
party, it is necessary that this thing 
should be made clear to the Press 
also so that they may know who be­
longs to which party There is no­
thing secret about this list. The 
list should be made public and it 
should also be made available to the 
Press.

MR. SPEAKER- I have already 
directed that the list of Members be­
longing to each group or party must 
be made available to the Press. I am 
calling for an explanation from the 
correspondent of th* Hindustan 
Times.
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MR. SPEAKER: It is not a pttint 
of order. Please come and discuss the 
matter, with me. Mr. Vasant Sathe.

SHRI VASANT SATHE (Akola): I 
shall give my 377 notice in writtag; 
can you kindly call me later?

12.41 tars.

MATTERS UNDER RULE 377

( i )  R e p o r t e d  s h o r t a g e  o f  c e m b n t , 
f e r t i l i s e r s  a n d  ir o n  i n  O r i s s a

MR. SPEAKER; Shri Sarat Kar.

SHRI SARAT KAR (Cuttack): 
There is acute shortage of cement, 
fertiliser and iron in Orissa. Though 
there are more factories than one, 
still the commodities are not avail­
able and if at all they are available, 
they are sold in the blackmarket. 
Therefore, the housing schemes for 
low and middle income groups have 
had to be stopped and due to the 
shortage of fertilisers the rabi crop 
is suffering. Therefore, I urge that 
the Ministers of the Central Govern­
ment should intervene in this matter.
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( i v )  R e p o r t e d  a t t a c k  o v  d e m o n & t r a -  
i o r s  i n  f r o n t  os P r i m e  M i n i s t e r ’ s  
RESIDENCE

SHKI VASANT SATHE (Akon)
I wish to draw the attention of the 
House to a serious mattei of ’oubhc 
impoitaiice about the biutal attack 
on peaceful demonstrator*? m front of 
the Prime Minister’s residence on 
March 19, 1978

The hon Prime Minister, Shri Mo- 
rarnbhai, is known for his views as 
stated by him as late as on 25th Jurus 
1975, a few hours before his arrest, 
in an interview to the correspondent 
of L’Europeo, an Italian newspaper. 
Shri Desai while giving a graphic dia-


